IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

05.02.2026

Case No.

1 |p SAHU 18430/2026(05.02.2026  |SA/33/1991 |7 | v
DEBENDRA

2 e 8433/2026(05.02.2026 |BLAPL/7068/2025 |10 c
DEBENDRA

3 |swaIN 8434/2026(05.02.2026 |BLAPL/8167/2025 |10 c
DEBENDRA

4 ouaIN 8435/2026(05.02.2026 |BLAPL/8283/2025 |10 c

5 |K.P.BEHERA [8469/2026/05.02.2026 |CRLMP/16/2026 0 | c

6 |A.K.BARIK [8472/2026(05.02.2026 |FAO/557/2025 0 | c

7 |a.paNDA 18482/2026 (05.02.2026 |CRLMP/1518/2025 |10 | c

'8 |A.K.SAHOO [8498/2026(05.02.2026 |CMP/191/2026 0 | c

9 |B.MAHALI  [8503/2026(05.02.2026 |FAO/36/2026 0 | c

10 |G D MALLICK[8519/2026(05.02.2026 |WP(C)/3484/2026 |10 | c

11 |6 D MALLICK|8520/2026(05.02.2026 |WP(C)/3478/2026 |10 | c

12 |D K MOHANTY [8524/2026(05.02.2026 |WP(C)/2459/2026 |10 | c

13 [B.R.SETH  [8527/2026|05.02.2026 |CRLA/70/2024 0 | c |
BIJAY KUMAR

14 el 8553/2026 (05.02.2026 |ABLAPL/717/2026 |7 U
BIJAY KUMAR

15 | 8555/2026 (05.02.2026 |ABLAPL/713/2026 |7 U
BIJAY KUMAR

16 |ooio 8556/2026 (05.02.2026 |ABLAPL/713/2026 |7 U
BIJAY KUMAR

17 [oanen 8557/2026 (05.02.2026 |ABLAPL/14636/2024 |7 U

18 |P. R. SWAIN|8558/2026(05.02.2026 |WP(C)/8593/2017 |7 | v

19 [P. R. SWAIN|[8559/2026(05.02.2026 |[WP(C)/3437/2026 |7 U

19 | | | | | | v
BIJAY KUMAR

20 |Speie 8560/2026(05.02.2026 | ABLAPL/539/2026 |7 U

21 [opoht KUMARlg561/202605.02.2026  [BLAPL/13921/2025 |7 U

22 |SARAT DASH [8562/2026(05.02.2026 |WP(C)/5259/2025 |7 | v
HIMANSHU

23 | oum mHop  |8577/2026/05.02.2026  |CMP/1431/2025 7 U
A. K.

24 | onoaparay |8580/2026/05.02.2026 |BLAPL/10123/2025 |7 U

25 |HK MOHANTA [8600/2026(05.02.2026 |ABLAPL/648/2026 |10 | c |




26 |P. N. JENA [8601/2026(05.02.2026 |WP(C)/2451/2026 |10 | c |
27 ﬁéHiﬁTy 8603/2026(05.02.2026 WP (C)/2491/2026 |10 c
28 ﬁéﬂiﬁTY 8605/2026(05.02.2026 WP (C)/2487/2026 |10 c
29 EARgﬁGI 8617/2026|05.02.2026 WP (C)/3250/2026 |10 C
30 EARXﬁel 8618/2026(05.02.2026 WP (C)/3255/2026 |10 C
31 ;GDSLI 8620/2026(05.02.2026 |FAO/395/2018 7 U
32 M. R. BARIK|[8628/2026(05.02.2026 |ABLAPL/262/2026 |7 | SR
33 |S. K. BARIK|8631/2026|05.02.2026 |ABLAPL/735/2026 |7 | o
JYOTI ‘ ‘
34 |RANJAN 8635/2026(05.02.2026 |ABLAPL/14306/2025 |7 U
NAYAK
35 |T. K. NAYAK|8643/2026/05.02.2026 |WP(C)/3276/2026 |10 | c |
36 |A.K.BARIK |8650/2026/05.02.2026 |MACA/406/2025 0 | c |
37 |S.S.BISWAL |8668/2026|05.02.2026 |WP(C)/36094/2025 |10 | c |
38 |D.K.DEHURY |8669/2026|05.02.2026 |[WP(C)/20617/2025 |10 | c |
39 |K.K.RATH  |8671/2026/05.02.2026 |[WP(C)/20617/2025 |10 | c |
140 |J.K.MOHANTY [8677/2026(05.02.2026 |WP(C)/2826/2026 |10 | c
41 |C.SAMAL 18680/202605.02.2026 WP (C)/3337/2026 |10 | c |
142 |C.SAMAL 18684/202605.02.2026 |WP(C)/3218/2026 |10 | c |
43 |A.K.SWAIN [8692/2026/05.02.2026 |CONTC/104/2026 |10 | c |
‘44 EAREQI ‘8695/2026‘05.02.2026 WP (C) /3241/2026 ‘10 ‘ ‘c ‘
45 |S. C. DASH |8701/2026/05.02.2026 |[WP(C)/33669/2025 |10 | ic |
46 |S. C. DASH [8703/2026(05.02.2026 |WP(C)/2771/2026 |10 | c |
147 |M SHARMA  [8710/2026|05.02.2026 |WP(C)/114/2026 |7 | U |
48 |K MANDAL  |8711/2026|05.02.2026 |CRLMC/218/2026 |10 | U |
49 |J P KAR 18715/202605.02.2026 |WP(C)/34287/2025 |10 | U |
50 |T MISHRA  |8716/2026|05.02.2026 |BLAPL/4374/2024 |10 | U |
51 |S K NATH  [8717/2026/05.02.2026 |[WA/1771/2024 110 | U |
52 |R K BISOI |8718/2026|05.02.2026 |0JC/9621/1996 110 | U |
53 |y DAS 18719/202605.02.2026 |[FAO/329/2017 110 | U |
54 |Y DAS 18720/202605.02.2026  |[FAO/329/2017 110 | U |
55 |A T NAYAK |8721/2026(05.02.2026 |WP(C)/22184/2019 |10 | U |
56 |C.R.MISHRA |8722/2026|05.02.2026 |CRLA/925/2024 110 | c |
57 |A T NAYAK |8723/2026/05.02.2026 |FAO/491/2020 110 | U |
58 |L D SAHOO |8724/2026|05.02.2026 |WP(C)/32236/2023 |10 | U |
59 |D P SWAIN [8725/2026/05.02.2026 |RSA/369/2014 110 | U |
60 |N BISWAL  |8726/2026/05.02.2026 |AHO/11/2000 110 | U |
61 |G. R. PATRA|8737/2026(05.02.2026 |WP(C)/31055/2025 |10 | c |
62 |M. BEHERA |8738/2026(05.02.2026 |WP(C)/31055/2025 |10 | c |
63 |M. BEHERA |8739/2026(05.02.2026 |WP(C)/31055/2025 |10 | c |




64 |M. BEHERA |8740/2026(05.02.2026 |[WP(C)/31055/2025 |10 | c |
‘65 ﬁéHiéATRA ‘8746/2026‘05.02.2026 RSA/557/2025 ‘10 ‘ ‘c ‘
66 |T K BARIK |8755/2026(05.02.2026 |WP(C)/24833/2013 |7 | U |
67 |T K BARIK |8756/2026(05.02.2026 |RSA/642/2003 110 | U |
68 |P N NAYAK [8757/2026(05.02.2026 |WP(C)/16573/2019 |10 | U |
69 |S K SAHU  [8758/2026(05.02.2026 |WP(C)/10496/2024 |10 | U |
70 |PANKAJ 18759/202605.02.2026 |CRLREV/81/2026 |10 | U |
71 |G SINGH 18761/202605.02.2026 |ABLAPL/1321/2020 |10 | U |
72 |A SUNDARAY [8763/2026(05.02.2026 |WPC (OAC)/890/2001 |10 | U |
73 |P K PANI  [8764/2026(05.02.2026 |RFA/30/2003 |7 | U |
74 [B.DAS 18766/2026(05.02.2026 |WP(C)/3124/2026 |10 | c |
75 |J PARIDA  [8767/2026(05.02.2026 |0JC/14173/2001 |10 | U |
76 |B.DAS 18768/202605.02.2026 |WP(C)/30552/2025 |10 | c |
77 |M R SAHOO |8769/2026(05.02.2026 |WP(C)/14230/2011 |10 | U |
78 |RK MALLICK |8786/2026|05.02.2026 |BLAPL/13903/2025 |10 | c |
79 |RK MALLICK |8788/2026|05.02.2026 |BLAPL/13900/2025 |10 | c |
80 |A.P. SAHOO [8789/2026(05.02.2026 |WP(C)/6/2026 110 | c |
81 |G C BARIK |8792/2026(05.02.2026 |WP(C)/30636/2025 |10 | U |
82 |MR SAHOO  |8793/2026(05.02.2026 |BLAPL/13917/2025 |10 | c |
83 |PK MISHRA |8798/2026|05.02.2026 |BLAPL/13911/2025 |10 | c |
‘84 iiﬂigiﬁﬁ? ‘8801/2026‘05.02.2026 BLAPL/13922/2025 ‘10 ‘ ‘c ‘
85 |K.K.RATH  |8811/2026/05.02.2026 |WP(C)/38420/2023 |10 | c |
86 |T K BARIK |8819/2026|05.02.2026 |CMP/238/2026 |7 | v
87 |K DAS 18820/2026/05.02.2026 |CRLMC/415/2026 |10 | v
‘88 ;is;AL ‘8821/2026‘05.02.2026 RSA/294/2019 ‘10 ‘ ‘c ‘
89 |K DAS 18822/202605.02.2026  |CRLMC/387/2026 |10 | U |
90 |M. S. HASAN|8825/2026(05.02.2026 |WP(C)/32416/2024 |10 | c |
91 |K DAS 18826/2026/05.02.2026 |CRLMC/416/2026 |10 | v
92 M. R. BARIK|8827/2026/05.02.2026 |TRP(C)/17/2026 |10 | c |
93 |K DAS 18830/202605.02.2026 |ABLAPL/734/2026 |10 | o
94 |S K BISWAL [8831/2026(05.02.2026 |WP(C)/3203/2026 |10 | o
95 |P N NAYAK |8832/2026/05.02.2026 |[WP(C)/5769/2025 |10 | o
96 |P K MISHRA [8833/2026(05.02.2026 |WP(C)/34280/2025 |10 | o
97 |A K BISWAL [8834/2026(05.02.2026 |WP(C)/3866/2026 |10 | o
98 |P R NAYAK [8835/2026|05.02.2026 |ABLAPL/773/2026 |10 | o
99 |M D BISWAL [8836/2026|05.02.2026 |ABLAPL/500/2026 |10 | o
100 |A SUHAIL  [8837/2026|05.02.2026 |MATA/14/2025 0 | o
1101 B SINGH 18838/202605.02.2026  |[WA/961/2025 0 | o
102 B MOHANTY [8839/2026(05.02.2026 WP (C)/34952/2025 |10 | oo
1103 [D SAMAL 18840/202605.02.2026 | ABLAPL/744/2026 |10 | v
104 [B SAHA 18841/2026 (05.02.2026 |ABLAPL/3265/2025 |10 | o




105 |G C BARIK [8842/2026(05.02.2026 |CRLMP/1731/2025 (10 | R
106 [P N NAYAK |8843/2026/05.02.2026 |CRLREV/615/2025 |10 | v
1107 |D SWAIN 18844/202605.02.2026 |[WA/407/2025 0| v
108 |A SUNDARAY [8845/2026(05.02.2026 |RSA/129/2025 0| v
1109 |[I PANDA 18846/2026(05.02.2026 |WP(C)/12863/2025 |10 | R
1110 |I PANDA 18847/2026(05.02.2026 |WP(C)/12443/2025 |10 | R
111 M K PANI  [8849/2026(05.02.2026 |WP(C)/9098/2015 (10 | v
112 |K DAS 18850/2026/05.02.2026 |CRLMC/385/2026 |10 | u |
113 |S K SAHOO |8858/2026(05.02.2026 |WP(C)/10195/2013 |7 | u |
114 |P K LENKA [8859/2026(05.02.2026 |WP(C)/13119/2021 |10 | u |
115 |G C BARIK |8860/2026|05.02.2026 |WP(C)/18682/2018 |10 | v
116 M K PANI  [8861/2026(05.02.2026 |WP(C)/11328/2005 |10 | SR
S K
117 | papana  |8862/2026(05.02.2026 WP (C)/7226/2024 |10 U
118 M K MOHANTY [8863/2026(05.02.2026 |CRLMC/2916/2015 (10 | SR
P C
119 | e ouans  |8865/2026(05.02.2026  (0JC/16163/1997 |10 U
1120 |s Das 18866/2026(05.02.2026 |MATA/359/2024 0 | S
HRUDANANDA
121 || laoa e (8868/2026(05.02.2026 WP (C)/4050/2026 |10 c
122 |[JR SAHOO  [8869/2026(05.02.2026 |WP(C)/3655/2026 |10 | c
1123 |s.PANDA 18870/2026(05.02.2026 |[WP(C)/18192/2023 [10 | c |
N K
124 | oo oy |8871/2026(05.02.2026  |CONTC/6373/2025 |7 U
N K
125 | oo raparny  |8872/2026(05.02.2026  |CONTC/6372/2025 |7 U
N K
126 | o oapargy (887372026 (05.02.2026  |CONTC/6371/2025 |7 U
N K
127 | oo mapargy |8874/2026(05.02.2026  |CONTC/6370/2025 |7 U
s s
128 |2 o oaark (887572026 (05.02.2026  |ABLAPL/771/2026 |10 U
129 |D K DEHURY |8876/2026/05.02.2026 |WP(C)/715/2026 |10 | v
130 |S K PARIDA |8877/2026|05.02.2026 |CRLREV/105/2026 |10 | v
131 |J BEHERA  [8878/2026|05.02.2026 |ABLAPL/659/2026 |10 | R
132 |J BEHERA  |8879/2026/05.02.2026 | ABLAPL/674/2026 |10 | v
133 |J BEHERA  [8880/2026(05.02.2026 |ABLAPL/676/2026 |10 | o
134 |J BEHERA  [8881/2026(05.02.2026 |ABLAPL/800/2026 |10 | o
135 |J BEHERA  |8882/2026(05.02.2026 |ABLAPL/793/2026 |10 | o
136 |P K MOHANTY |8883/2026(05.02.2026 |ABLAPL/5892/2025 |10 | o
1137 |P K MOHANTY |8884/2026(05.02.2026 |CRLMC/32/2026 0 | o
1138 |T SWAIN 18885/2026 |05.02.2026 |TRP(C)/244/2025 |10 | o
1139 M SETHI 18886/202605.02.2026 |[BLAPL/11060/2025 |10 | c |
SOMANATH
‘140 MITER ‘8887/2026‘05.02.2026 BLAPL/13925/2025 ‘10 ‘ ‘c ‘
| | | Total 11325




NIC



